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OA 1389/94 (4) Dated:5.5.2000 .

None for the applicant..

Shri R.R. Shetty for Shri R.K|

Shetty counsel for respondent No|

1 and 2. None for respondent
No.3. . » |
Applicant has filed M.P.
314/2000 for bringing latest

. Recruitment Rules on record. The

Tearned counsel  for officiaj
respondents. havy no objection for
the same. In view of this M.P,
is allowed. Recruitment Rules are

. taken on record. M.P. stands

disposed of.
List the case for finap

hearing on 27.6.2000 as already.

ordered.
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